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DR. T. SUBBARAMI REDDY: Sir, please allow me to speak. ... (Interruptions)...

Delay in widening of Delhi-Panipat National Highway
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MR. CHAIRMAN: Please we are on another issue. [ would call you. ... (Interruptions)...
I can understand. Please. Mr. Kashyap. ... (Interruptions)... Please it is for the Chair to
decide what to admit or not.
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SSY | ...{Interruptions)... This is not the way. ...({Interruptions)... This will not go on
record. You have been in the House for some time now. You know the rules. Mr. Kashyap,

please go ahead. ...(Interruptions)...
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{AEM)... You are wasting the time of the House and wasting your energy also.
...(Interruptions)... Nothing shall go on record. This is highly objectionable.
- (Interruptions)...
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MR. CHAIRMAN: Anational issue has beenraised. ... (fnterrupiions)... Dr. Subbarami,
[looked at you but you were not there. ... {Interruptions)... Please don” targue. ... (Interrup-
tions)... I am going to call you again. Why are you creating problem? ... (Interruptions)...
Our staff1s watching who 1s there or who 1s not there. Since you were not there, [ called the
next name. Now you have come. Let the other Members complete. ... (Interruptions)...
Anand Sharmaji also wants to make some suggestions; that also, we will take up.

...(Interruptions)...
Demand for immediate release of water from Cauvery

SHRIMATT VIIILA SATHYANANTH (Tamil Nadu): Mr. Chairman, Sir, Cauvery issue

is an important issue. Tamil Nadu is a water deficit State. ... (Interruptions)...

MRE. CHATRMAN: Hereafter, I will say © absent’ and go ahead. ... (Interruptions)... I
will do it. ... (Interruptions)...

SHRIMATT VIJILA SATHYANANTH: Sir, my time 1s runming out. ... (fnterruptions)...
Tamil Naduis a water deficit State. The only major river system in Tamil Nadu is the Cauvery
system. River Cauvery 1s the lifeline of Tamil Nadu.

The Cauvery Water Management Authority (CWMA) has taken a unanimous deci-
sion for the release of 9.19 TMC of water by Karnataka at the Biligundlu site without delay.
This was said by Shri 8. Masood Husain, the Chairman of the CWMA. This should be
mplemented immediately. Only solution to the Cauvery issue 1s that an independent body
with full powers should take complete authority of water management in River Cauvery.
That should be the decision. Now [ appreciate the decision of the Prime Minister. He has
appointed a Cabinet Minister of Jal Shakti when 1t was reported that 40 per cent of the
country 1s facing a severe drought. I appreciate the efforts of the Central Government to
take up the major projects to link rivers (Godavan and Cauvery. Itis estimated that above 300
TMC ft. of water can be diverted from the Godavari River to other peninsula rivers and, at
least, 200 TMC ft. of Cauvery water will be diverted to Vaigai and Gundar Rivers. Our Tamil
Nadu Chief Minister, hon. Thiru Edapaddi Palanisamy, presented a Memorandum to our
hon. Prime Minister of India to expedite the work of linking of Godavari-Cauvery Rivers

with utmost priority.



